List of cases filed in e-filing during the month of January, 2026

Form.1

SI.No Court District Case No Petitioner Name Vs Advocate Advocate Advocate Date of Date of
) ) Respondent Name Mobile Number | E-mail Id Registration e-filing
@ 2 3 Q) O] (6) @ ()] €] (10)

Special Court for Trial and Disposal of .
1. ) : I Krishna - - - - - - -

Commercial Disputes, Vijayawada.

Special Judge for Trial and Disposal of ) _ _ _ _ _ _ _
2. Commercial Disputes, Visakhapatnam Visakhapatnam

Form.2
List of cases in which e-payment of Court Fee was made during the month of January, 2026
— Petitioner Name Vs . . Date of e-payment of

SI.No Court District Case No. Respondent Name Advocate Date of Registration Court Fees

@) @ (©) 4) ®) (6) @) ()]

Special Court for Trial and Disposal of Commercial .
1. - - Krishna - - - - -

Disputes, Vijayawada.

Special Judge for Trial and Disposal of Commercial )
2. Disputes, Visakhapatnam Visakhapatnam - - - - -

Form.3
List of cases in which Electronic Service of Process has taken place during the month of January, 2026
_— Petitioner Name Vs Date of Date of Electronic Service

SI-No Court District Case No. Respondent Name Advocate Registration of Process

1) (2) (3) 4) (5) (6) (7 (8)

Special Court for Trial and Disposal of Commercial .
1. ' - Krishna -- -- -- -- --

Disputes, Vijayawada

Special Judge for Trial and Disposal of Commercial | | . _ _ _ _ _
2. Disputes, Visakhapatnam Visakhapatnam

Form.4
List of total number of cases randomly allocated during the month of January, 2026

SI.No Court District Court Name Court No. Case Type Case Count ( No. of Cases randomly allocated)

@ @ (€)] Q) (©)] (6) @

1 Special Court for Trial and Disposal of Commercial Disputes, Krishna _ _ _ _
Vijayawada

2 Special Judge for Trial and Disposal of Commercial Disputes, Visakhapatnam _ _ _ _
Visakhapatnam




Form.5

List of cases in which Hearing in Case Management was held during the month of January, 2026

SI.No Court District Case No Petitioner Name Vs Respondent Advocate D_ate 01_‘ Date of case Management
Name Registration Hearing
1) (2 ) 5 (6) (8
Special Court for Trial and
1. Disposal of Commercial Krishna - -- -- --
Disputes, Vijayawada
Pilla Koteswara Rao Sri M. Ramdas, Advocate for
Special Judge for Trial and Vs Plaintiff
2. Disposal of Commercial Visakhapatnam COS 2/2024 M/s. Raia Gopal Cbnstructions and Vs. 02.02.2024 19.01.2026
Disputes - Ray P Sri D.A. Swaroop, Advocate for
another
Defendants
Form.6
Contested Commercial Cases disposed during the month of January, 2026
Whether
Urgent
. No of days
. Relief was
Petitioner sought and Nature of for_
Name : Date of execution
Sl I Date of Pre- Date of Days for disposal - Act
Court District Case No Vs Advocate ) . e g ) execution of decree .
No Respondent Registration Institution Decision Disposal | (Contested of decree from date Section
Mediation / Settled)
Name A of
did not take decisi
ecision
place
(Yes/No)
€] 2 3 O] (O] (6) @ (8 €)] (10) (11) 12) (13) (14)
Special Sri
p S.Munisubrama
Court for nyam
Trial and ) .
. . COS Vs Sri K.Ajay Kumar
1. g'sPosa' of Krishna 16/24 The State of Vs 05.09.2024 No 05.01.2026 | 455days | Contest - - -
ommercial .
. A.P, Sri A.G.P
I?lsputes, Pri.Secretary
Vijayawada and 3 others
. . Sri S.V. Krishnam
Trial and CAOP Vs Peitioner Vs. Not 1285 Ulsec. 34
2. . Visakhapatnam i Sri S. Sudhakar, 22.07.2022 ) 27.01.2026 Contested - - of Arb. &
Disposal of 12/2022 Smt. Pydi Applicable days
: . Advocate for R1, Con. Act
Commercial Neeraja and )
; R2 and R3is an
Disputes two others .
Arbitrator




Form.7
Summary of Commercial Cases during the month of January, 2026
Total number of cases .
- . st Total number of cases Total number of cases Total number of cases pending
SI.No Court District pending Onnt]r;?]élh day of the instituted during the month | disposed during the month at the end of the month

@ ) ®) 4) ©) (6) 9
1 Special Qoupt for Tri_z_il and Disposal of Krishna 132 4 3 133

Commercial Disputes, Vijayawada

Special Judge for Trial and Disposal of
2. Commercial Disputes, Visakhapatnam Visakhapatnam 141 8 3 146




